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. STATEMENT RE: CHINESE ULTI-
MATUM

Mr. Speaker: The hon, Prime Minis-
ter—
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& fac arw 511 g a5 Ffaam
STATH§ 1 ORT 105 Ag § —
“Subject to the provisions of
this Constitution and to the rules
and standing orders regulating the
procedure of Parliament there

shall be freedom 'of speech In
Parliament.”
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The Prime Minister and Minister of
Atomic FEnergy (Shri Lal Bahadur
Shastri): Mr. Speaker, Sir, [ place on
the Table of the House the text of &
further note which was handed over
to our Charge d'Affaires in Peking
yesterday., [Placed in Library. See
Neo. LT-4904/65].

The House will recall that we had
taken an attitude calculated to main-
tain peace when replying to the last
note which we had re-eived from the
Chinesg Government. It is clear from
the kind of response which China has
sent that what China is looking for
is not a redress of grievances, real or
imaginary, but some excuse to start
its aggressive activities again, this
time acting in collusion with its ally,
Pakistan. (Shri Frank  Anthony:
Bhame.) The extension of the time=
limit for the ultimatum was in our
view, no more than a device to gain
time to watch whut comes out of the
discussions in the Security Council.

‘The allegations which China has
been making in 1he sesies of notes
that It has been scnding to us, are such
that they would hardly justify any
eivilised Government in having re-
course 1o force, even if the allegations
were true. If there are any structures
on Chinese te-ritory in arcas where the
border is delimited and not in dispute
even according to the Chinese, surely,
there is nothing to prevent the Chinese
Government from having them re-
moved, instead of suggesting to us that
we should have them removed which
would only be possible by our men
going imto their territory. Similarly
no one can Imagine that any Govern=
ment would threaten another on the
groung that their cattle have been
¥:fted or on the ground that out of the
thousands ot Tioetans who have sougnt
asylum in this country two or four
are being detaineg here against their
wishes,

To justify its aggressive aftitude, |
China is pretending to be a guardian
of Asian countries who, according 1o
China, are being bullied by India. The
basie objective of China, therefore, is
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to claim for itself a position of domin-
ance in Asia which no self-respecting
nation in Asia is prepared to recognise,
Large or small, strong or weak,
every country in Asia has the
fullest right to preserve its independ-
ence and sovereignty on terms of
equality. The dominance of the
Chinese cannot be accepted by any of
them. We reject China's claim to tell
us anything about what we should or
should not do about Kashmir which is
an integral part of India. Our offer
of resolving the differences over these
minor matters by peaceful means is
still open.

However, China's aggressive inten-
tions are clear from the fact that even
while they have in their note extended
the time-limit by 72 hours, in actual
fact they have started firing at our
border posts both in Sikkim and in
Ladakh.

Shri Nath Pal (Raipur): Fire back.

8hrl 8. M. Banerjee (Kanpur): Fire
back.

Shri Harl Vishnu Eamath (Hoshan-
gabad): Reply to the fire.

8hri Lal Bahadur Shastri: If, China
persists in aggression, we shall defend
ourselves by all means at our disposal.

A formal reply to the Chinese note
will be sent later today,

May I say a word that we have just
now received the full text of the reso-
lution passed in the Security Council?
Naturally it deserves our very careful
consideration, and I might be making
a statement on that tomorrow in the
House.

Shri Nath Pai: I am not putting a
question, Sir. He said that the
Chinese have started firing across the
frontier, We want to know whether
we are going to be just content with
the sending of a note or that the orders
to the Indian army are, “If they fire,
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you fire back.” This must be clarified.
Sir, you should not try to stall this
clarification. We have been extreme-
ly cooperative ang patient. We do not
want to wait till tomorrow to know
something from the press. We want
to know it from the Prime Minister,
He is replying to it.

Shri Lal Bahadur Shastri: 1T would
merely like to say that we will resist
them and we will fight them

Mo T wAET WM . waw
wgrey, fad oF a1 fow a@ & gy
¥ATF EErRE W1 mEy vk 8, 6
&g %1 & fifw & wrrae w1 fror s
forsaar & qrat ¥ ot ardfy ay A ?
O Wl W W1 ¥AW T EEH
Hwm ot w9m ) Ag AW X )

(Interruptions).
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Mr. Speaker: We will now take up
the further consideration of the Bill
that was under discussion earlier.
Shri Sheo Narain.
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